' CENTRAL ADMINISTRATIVE TRIBUNAL
ODHPUR BENCH

' OA ‘NO. 228 229; 230, 231; 232, 233 234, 235, 236:and 237 of 2007
ol JODHPUR THIS THE 19TH DAY OF SEPTEMBER, 2007 t

CORAM Lo ' LR ' -
: Hon'ble Mr. Kuldnp Slngh, Vice Chanrman, PR
. Hon ble Mr. Taresem Lal, stratwe Membe,

' Ktshna Ram;S/o Shrx Lachman Ram aged about 54 years Gangman under

under Inspector of Works at Lalgarh Blkaner, North Western Ratlway,
kaner Dlwswn, Blkaner R/o:VnIIage and Post Ofﬂce Jamsar Opp Ratlway

: o v HOA No. z31/zoo7
Raju Smgh S/o Shrl Tolu Smgh aged about 49 years,.workmg as
D( Pointsman under Statton Supenntendent North Western Ra:lway, Bikaner
‘ é DlVlblon Bikaner R/o Quarter No. E- 1-C Rallway Colony, Post Office
- Sudasar, Dlstrtct Blkaner ' ‘
L R T OAMNo. 232/2007
,_Gaurl Shankar S/o Shrl 'Chotu_ Ram aged about 46 years workmg as
I;:Retlrmg Room Attendant nder Statlon Master Btkaner Norbh Western
'.;Raﬂway, Blkaner Dlwslon

*. Bikaner.



under Inspector of Works at Ratangarh, North Western Rallway, Blkaner
Division, Bikaner R/o thlage and Post Office Bemsar, D:strlct Blkaner

-OA No. 23412007

- ‘.‘Pomtsman under Statuon Supermtendent North Western Railway, Bikanerl
i Dms&on, Blkaner R/o Quarter No T-6 Rallway Colony, Post Ofﬁce
" Sudasar, Dtstnct Blkaner T A A ;

e ... OANo,235/2007.
Mala Ram S/o Shn Akha Ram aged about 52 years, v_vorkmg as Gangman

t under Inspector of Works at Sudsar, North’ Western Rallway, Bikaner
'- ‘L o Division, Bxkaner, R/o Vlllage and Post Office: Sudasar, Dtstrlct Btkaner
f ? . o . (‘.—1 . . .
K B J S AR " oANa. 236/2007

ﬁla Ram S/o Shn Mohan aged ‘about 48 years, workmg as- Gangman

under Inspector of Works at Sudasar, . ‘North. Western Ratlway, ‘Bikaner

Division, Btkaner Rfo thlage and Post Ofﬁce Sudsar, Dzstrlct Btkaner ‘
o ' OA No 237/2007

| o - E R o m.......Aplecants.
| ' Mr. Y.K. Sharma, counsel for th’e_apnlicant present.
i Versus
| 1.7 Umon of India through the General Manager

. ' North Western Rallway, Jalpur '

.> ;; | EER ) ‘The anslonal Personnel Ofﬁcer,
RS S \ * North Western Rallway, Bikaner. | : -
L / ~.n.sRespondents.

_ORDER(ORAL)
BY THE COURT "

relief(s) prayed are sumllar, therefore, they are’ bemg dlsposed of by this

common order. ‘ B T

e,

" Surta Ram Sfo Shri Bholu "Ram"'aged about 48 iyears,"- worklng as- keyman

. Sugan Smgh S/o Shl‘l Lal Smgh aged about 50 years working as -

“1In all these Appllcatlons, the facts cause of actton and the-



2 " By wrtue oF these Appllcatlons the apphcants‘ prayed that the
respondents be dlrected to grant Temporary Status and further to arrange

the dlfference of wages along wnth mterest and grant yearly lncrement(s)

Casual Labour pU

K et

' ntmuous serwce of 120 days, he becomes elrgrble

' 'for grant of bempor ryﬁstatus In support of hls case, he has shown Para
'2001 of the Manual»whlch speaks that Casual Labours on Rallway, should

. ordmarlly be employed on open llne and pro;ect work basrs The learned

counsel pomts out that as perthe Rallway Board 's order dated 21.3.1974

whlch pertams to PS No 6101 (Annex A/3), |t is the responsnblllty of the

. Admmlstratlon to brmg the Casual Labour(s) who have contmuously been

employed for a perlod of four months to authorlsed scale of pay and the
mdmdual attalns temporary status automatlcally and also becomes
entltled to recelve wages and lncrements m regular scale of pay. Itis

further pleaded that the representatron submltted by the appllcants to the

'respondents has not been replled w1th wherem they have referred P.S.

'No 6101 also, bu “"oreply has been recelved so far

appllcants to some extent and wnthout gomg mto the merlts of the case,

_ fmd that it would be approprlate to glve a dnrectlon to the respondent -

rallways to look mto the apphcants' 0. A and decnde the representatlon of
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X ime to do the needful The ‘O.As stand dtsposed of at the stage of

aomnssnon If any grlevance survives thereafter, the apphcants would be

at hberty to approach this Tribunal. A copy of the O.A. be also sent to the

_ __ﬂ.rs$9_°_ndent57él9ﬁ .

"_“v»’f;lth_»th!s order. '
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